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No0-02/M-59/2018/993(2)/Health--In the context of the global pandemic COVID-19
and to strengthen the medical management with an objective to give impetus to the
contract/appointment of doctors, in exercise of powers conferred by the proviso to Article
309 of the Constitution of India, the Governor of Bihar is hereby pleased to amend the
“Bihar Health Service (Appointment & Service Condition) Rule 2013” and “Bihar Health
Service (Appointment and Service Condition) (Amendment) Rule 2019” as per the
following rules:-
1. Title, extent and commencement-
i.  These rules may be called the Bihar Health Service (Appointment and Service
Condition) (Amendment) Rules, 2021.
ii. It shall extend to the entire State of Bihar.
iii.  This notification will be effective from the date of issue.
But these rules shall also be effective in respect of such matters, which are requisitioned
by the Department and the merit list has not been published by the Commission.
2. Sub-rule (d) of rule (2) of the “Bihar Health Services (Appointment and Service
Conditions) Rules, 2013” is substituted as under:-
'MBBS' degree means MBBS degree recognized by Medical Council of India or
equivalent degree from foreign recognized institutions displayed on the website of the
Ministry of Home Affairs, Government of India at that time. It will be mandatory for
candidates passed in equivalent degree from recognized institutions to qualify the
screening test of Foreign Medical Graduate Examination (F.M.G.E.) from National
Board of Examination
3. Rule 2(e) of Rule 2 of ‘“Bihar Health Services (Appointment and Service
Conditions) (Amendment) Rules, 2019’ is substituted as under:-
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2(e) Master's degree means a postgraduate degree recognized by the Medical Council of
India such, MD/MS/DNB degree or equivalent degree from India or abroad recognized
by the Medical Council of India/National Medical Commission.

Rule (5) of the “Bihar Health Service (Appointment and Service Conditions) Rules,
2013 is substituted as under :-

For appointment in General Duty Sub-cadre, minimum educational qualification shall be
MBBS degree from a recognized University or a equivalent degree declared by the
Medical Council of India / National Medical Science Commission. Candidates passed
from abroad should have equivalent degree from foreign recognized institutions
displayed on the website of the Ministry of Home Affairs, Government of India at that
time.

Provided that the post-graduate or higher degree holder in any subject of Medical
science and the doctors appointed on regular/contract basis in any Government hospital
shall be given weightage for work experience
Rule (3) (i) of the “Bihar Health Services (Appointment and Conditions of Service)
(Amendment) Rules, 2019” is substituted as follows:-

Marks obtained in M.B.B.S/Equivalent degree- Total 60 marks

Note to Rule (3) of the “Bihar Health Services (Appointment and Conditions of
Service) (Amendment) Rules, 2019”-(a) at the end, the following proviso is
inserted :-

Provided that the marks counted for the percentage of a candidate passed from foreign
recognized institutions shall be marks obtained in the Medical Graduate Examination
Screening Test (FMGE) by a multiplier of 0.6 will be done by multiplying.
By order of the Governor of Bihar,
Shailesh Kumar,
Deputy Secretary to Govt.
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